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Supreme Court [19]
Ajay Kumar v. Bakul Arora, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 3178
Balu v. State of Maharashtra, (Sanjay Karol and Manmohan, JJ.), 2025 SCC OnLine SC 3174

Balwinder Singh v. Gurdawinder Singh, (J.B. Pardiwala and R. Mahadevan, JJ.), 2024 SCC OnLine
SC 6152

Balwinder Singh v. Gurdawinder Singh, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 3175

Barsha Agarwal v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra,
JI.), 2024 SCC OnLine SC 6151

Channappa v. Parvatewwa, (Dipankar Datta and Augustine George Masih, JJ.), 2026 SCC OnLine
SC 552

GLS Films Industries (P) Ltd. v. Chemical Suppliers India (P) Ltd., (Sanjay Kumar and R.
Mabhadevan, JJ.), 2026 SCC OnLine SC 551

Guruprosad Banerjee v. State of W.B., (J.K. Maheshwari and A.S. Chandurkar, 1J.), 2026 SCC
OnLine SC 549

Guruprosad Banerjee v. State of W.B., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 550

Madhuri Devi v. Arjun Das, (Ahsanuddin Amanullah and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC
3177

Maharashtra State Electricity Distribution Co. Ltd. v. R Z Malpani, (J.K. Maheshwari and A.S.
Chandurkar, JJ.), 2026 SCC OnLine SC 553

Manish Kumar Singh v. Union of India, (Sanjiv Khanna and S.V.N. Bhatti, JJ.), 2023 SCC OnLine
SC 2592

Maurice W. Innis v. Lily Kazrooni, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026 SCC OnLine
SC 554

Nirmal Ujjwal Credit Coop. Society Ltd. v. Ravi Sethia, (J.B. Pardiwala and K.V. Viswanathan, JJ.),
2026 SCC OnLine SC 556

Roma Ahuja v. State, (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 557

Russi Fisheries (P) Ltd. v. Bhavna Seth, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026 SCC
OnLine SC 555

Sandeep Yadav v. Satish, (Ahsanuddin Amanullah and Prashant Kumar Mishra, JJ.), 2025 SCC
OnLine SC 3176

Sandeep Yadav v. Satish, (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC OnLine SC 548

State of Uttarakhand v. Sarita Singh, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 558

Allahabad High Court [9]
Awadhesh Chandar Shukla v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 1843
Indu Tandon v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 1840
Kulwant Singh v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 1845
Nishar Ahmad Khan v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 1846
Nishar Ahmad Khan v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 1847
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Rohit Patel v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 1842
Sunny v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 1841

Vertel Digital (P) Ltd. v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 1844

Vijay Kumar Sharma v. State of U.P., (Piyush Agrawal, J.), 2026 SCC OnLine All 1848

Andhra Pradesh High Court [19]
B. Ramaiah v. State of A.P., (Harinath N., J.), 2026 SCC OnLine AP 817
Bale Bhagya Lakshmi v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 810

Bhavani Industrial Engineering Services v. Rashtriya Isapt Nigam Ltd., (K. Sreenivasa Reddy, J.),
2026 SCC OnLine AP 820

Bunge India (P) Ltd. v. Sree Mahalskhmi Oil Mills, (Ravi Nath Tilhari and Maheswara Rao
Kuncheam, JJ.), 2026 SCC OnLine AP 808

Byreddy Rama Devi v. Vemavarama Sree Vijaya, (Harinath N., J.), 2026 SCC OnLine AP 807

Directorate of Revenue Intelligence v. Santhosh Kumar Sahoo, (Dr Venkata Jyothirmai Pratapa,
J.), 2026 SCC OnLine AP 809

Dudala Srinivasa Rao v. Ventrapragada Murali, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC
OnLine AP 811

Immadi Eswara Chandra Vidya Sagar v. Canara Bank, (Ravi Nath Tilhari and Balaji Medamalli,
JJ.), 2026 SCC OnLine AP 818

Indian Oil Corpn. Ltd. v. Union of India, (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 819

Kasamsetty Chita Babu v. United India Insurance Co. Ltd., (Harinath N., J.), 2026 SCC OnLine AP
823

Kollipalli Susmith Kumar v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC
OnLine AP 822

Mudraboina Madhava v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 814

Pedamallu Babu Srinivas (Dr) v. Union of India, (G. Ramakrishna Prasad, J.), 2026 SCC OnLine
AP 816

R.V.S. Bhaskar v. Hindustan Petroleum Corpn. Ltd., (Harinath N., J.), 2026 SCC OnLine AP 824
Reddipogu Pullamma v. Y. Nagamma, (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 806

Southern Power Distribution Co. of A.P. Ltd. v. Shaik Jaan Bee, (Subba Reddy Satti, J.), 2026 SCC
OnLine AP 812

State of A.P. v. Viruvuru Pullaiah, (Cheekati Manavendranath Roy and Tuhin Kumar Gedela, 1J.),
2026 SCC OnLine AP 815

Tata Capital Ltd. v. Union of India, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC
OnLine AP 821

Thoka Nagaiah v. State of A.P., (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC OnLine AP
813

Bombay High Court [3]

Pension Authorizing Authority v. Dr P.G. Adsule, (M.S. Karnik and N.R. Borkar, JJ.), 2025 SCC
OnLine Bom 6398
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Radha Satish Timblo v. Union of India, (Sarang V. Kotwal and Ashish S. Chavan, JJ.), 2025 SCC
OnLine Bom 6400

Rohan Satish Timblo v. Union of India, (Sarang V. Kotwal and Ashish S. Chavan, JJ.), 2025 SCC
OnLine Bom 6399

Calcutta High Court [24]

Aasif Mohammad v. State of W.B., (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 3238
Achinta Mallick v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 3258
Achinta Mallick v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 3259

Arch Infra Properties (P) Ltd. v. Birendra Bhagat, (Debangsu Basak and Md. Shabbar Rashidi,
11.), 2026 SCC OnLine Cal 3243

Asfakul Haque v. Union of India, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.),
2026 SCC OnLine Cal 3247

Bidyut Kumar Sardar v. Tamaghna Kar, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 3239
Debendra Nath Kairi v. Union of India, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 3256
Hanif Ali Laskar v. State of W.B., (Suvra Ghesh, J.), 2026 SCC OnLine Cal 3257

J.R. Construction v. Concord Engineering, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2026
SCC OnLine Cal 3236

Jubairia Yeasmin v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 3255

Kader Mia v. State of W.B., (Rajasekhar Mantha and Rai Chattopadhyay, JJ.), 2026 SCC OnLine
Cal 3242

Kartick Shaw v. Rajib Mondal, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 3240

Kaushik Kumar Singh v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 3249
Lokesh Chandra Halder v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 3250
Rohon Biswas v. Union of India, (Amrita Sinha, J.), 2026 SCC OnLine Cal 3254

Saranjit Kaur (Hura) v. Inder Singh Hura, (Sabyasachi Bhattacharyya and Supratim
Bhattacharya, JJ.), 2026 SCC OnLine Cal 3244

Shiuli Pal v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2026
SCC OnLine Cal 3246

Subhankar Mondal, In re, (Arijit Banerjee and Apurba Sinha Ray, JJ.), 2026 SCC OnLine Cal 3241

Sukla Panja (Rajak) v. State of W.B., (Partha Sarathi Chatterjee and Tapabrata Chakraborty, JJ.), 2026
SCC OnLine Cal 3248

Sushil Kumar Dutta v. State of W.B., (Partha Sarathi Chatterjee and Tapabrata Chakraborty, JJ.), 2026
SCC OnLine Cal 3245

Syed Emdad Ali, In re, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 3237
Tara Bibi v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 3251
Ujjala Saha Roy v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 3253

W.B. Fast Track Court Employees' Assn. v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal
3252
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Chhattisgarh High Court [85]

Achinta Bhowmik v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
6517

Aishwary Netam v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 6471

Ajay Kumar v. Ajay Sidara, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 6445

Ajit Kumar Tiwari v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 6468

Anjali Agrawal v. Rupesh Agrawal, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 6467

Ankit Singh Paikara v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 6515
Atish Chauhan v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 6459
Avtaar Kaur v. Hardev Singh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 6446

Babloo Singh v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 6513
Banshidhar Nag v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 6502

Basanti Devi v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 6440

Bhagirathi Chandra v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 6483

Birjhu v. Bhikhmanga, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 6464

Budh Ram Meshram v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
6519

C.V. Bhagvant Rao v. Union of India, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 6497

Capri Global Capital Ltd. v. Chief Judicial Magistrate, (Naresh Kumar Chandravanshi, J.), 2026
SCC OnLine Chh 6482

Chandradevi Sahu v. Bhupendra Sahu, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 6443
Chandravati Patel v. Vidyadhar Nayak, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 6447

Chief Superintendent of Post Offices v. R.D. Haripriya, (Rakesh Mohan Pandey, J.), 2026 SCC
OnLine Chh 6492

Dashrath Prasad Jaiswal v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC
OnLine Chh 6476

Dev Singh Kashyap v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 6510

Devendra Kumar Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine
Chh 6514

Devkumar Khunte v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2026 SCC OnLine Chh
6438

Durga Prasad Sahu v. Ravi Shankar Sahu, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 6451
Gangadhar v. Vimal Kumar Jain, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 6466
Geetanjali Thakur v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 6511

Ghanshyam Kumar Rajwade v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar
Agrawal, J.), 2026 SCC OnLine Chh 6469
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Vodafone India Ltd. v. CIT, (S. Rifaur Rahman, (Accountant Member) and Rahul Chaudhary,
Member (Judicial)), 2024 SCC OnLine ITAT 13113

West Avenue Realtors (P) Ltd. v. CIT, (Anikesh Banerjee, Member (Judicial) and Jagadish,
(Accountant Member)), 2026 SCC OnLine ITAT 4239

Yogendra Kumar Singh v. CIT, (Kul Bharat, (Accountant Member)), 2026 SCC OnLine ITAT 4349
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Zubin Paul Driver v. CIT, (Saktijit Dey, (Vice President) and Jagadish, (Accountant Member)), 2026
SCC OnLine ITAT 4231

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003381082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003381018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003381047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003381016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003381012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003381023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003381025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003381063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003381048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003380945

-26 -

Securities Appellate Tribunal [1]

Hansaben Bharatkumar Patel v. Securities & Exchange Board of India, (P.S. Dinesh Kumar,
Presiding Officer, Meera Swarup, Technical Member and Dr Dheeraj Bhatnagar, Technical
Member), 2026 SCC OnLine SAT 37

United States Court of Appeals [1]

Reginald Clay v. Union Pacific Railroad Co., (Brennan, C.J. and Hamilton and Jackson-Akiwumi,
Circuit Judges), 2026 SCC OnLine US CA 7C 1

Central Rules [106]

Indian Administrative Service (Fixation of Cadre Strength) Fifth Amendment Regulations, 2026
[Preamble]

Indian Administrative Service (Fixation of Cadre Strength) Fifth Amendment Regulations, 2026
[Regulation 1]

Indian Administrative Service (Fixation of Cadre Strength) Fifth Amendment Regulations, 2026
[Regulation 2]

Central Electricity Regulatory Commission (Terms and Conditions for Renewable Energy Certificates
for Renewable Energy Generation) (First Amendment) Regulations, 2026 [Preamble]

Central Electricity Regulatory Commission (Terms and Conditions for Renewable Energy Certificates
for Renewable Energy Generation) (First Amendment) Regulations, 2026 [Regulation 1. Short
Title and Comments]

Central Electricity Regulatory Commission (Terms and Conditions for Renewable Energy Certificates
for Renewable Energy Generation) (First Amendment) Regulations, 2026 [Regulation 2.
Amendment to Regulation 2 of the Principal Regulations]

Central Electricity Regulatory Commission (Terms and Conditions for Renewable Energy Certificates
for Renewable Energy Generation) (First Amendment) Regulations, 2026 [Regulation 3.
Amendment to Regulation 4 of the Principal Regulations]

Central Electricity Regulatory Commission (Terms and Conditions for Renewable Energy Certificates
for Renewable Energy Generation) (First Amendment) Regulations, 2026 [Regulation 4.
Amendment to Regulation 10 of the Principal Regulations]

Central Electricity Regulatory Commission (Terms and Conditions for Renewable Energy Certificates

for Renewable Energy Generation) (First Amendment) Regulations, 2026 [Regulation 5.
Amendment to Regulation 12 of the Principal Regulations]

Central Electricity Regulatory Commission (Terms and Conditions for Renewable Energy Certificates
for Renewable Energy Generation) (First Amendment) Regulations, 2026 [Regulation 6. Insertion
of a new Regulation after Regulation 14 of the Principal Regulations]

Central Electricity Regulatory Commission (Terms and Conditions for Renewable Energy Certificates
for Renewable Energy Generation) (First Amendment) Regulations, 2026 [Regulation 7.
Amendment to Appendix-1 of the Principal Regulations]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Preamble]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 1.
Short title and commencement]
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International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 10.
Ongoing compliance]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 11.
Contribution structure]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 12.
Investment options and Scheme types]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 13.
Scheme filing and approval process]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 14.
Withdrawal and exit options]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 15.
Portability]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 16.
Nomination]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 17.
Healthcare benefit option]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 18.
General principles of investment]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 19.
Permissible investments and limits]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 2.
Objectives]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 20.
Geographic diversification]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 21.
Concentration limits]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 22.
Enterprise-wide risk management]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 23.
Key risk categories]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 24.
Risk appetite and limits]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 25.
Risk governance and oversight]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 26.
Stress testing and contingency planning]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 27.
Record-keeping and administration]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 28.
Reporting and disclosures]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 29.
Grievance redressal mechanism]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 3.
Definitions]
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International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 30.
Auditing requirements]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 31.
Custody of assets]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 32.
Creation of the trust]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 33.
Eligibility for the appointment of Trustee]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 34.
Roles and responsibilities of the Trustee]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 35.
Engagement of Distributor]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 36.
Subscriber education and awareness|

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 37.
Change in control]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 38.
Payment of fees]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 39.
Fees and charges levied by a Pension Fund]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 4.
Registration]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 40.
Valuation and Net Asset Value calculation]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 41.
Inspection and investigation]|

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 42.
Action in case of default]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 43.
Power to relax strict enforcement of the regulations]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 44.
Power to call for information]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 45.
Power to specify procedures]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 46.
Power to remove difficulties and issue clarification]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 47.
Cyber security and cyber resilience]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 48.
Delegation of powers]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 49.
Overriding effect]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 5.
Eligibility for Registration]
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International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 6.
Appointment of Key Managerial Personnel(s)]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 7.
Fit and proper requirements]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 8.
Furnishing of information]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Regulation 9.
Grant of registration]

International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Schedule 1]
International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Schedule 2]
International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Schedule 3]
International Financial Services Centres Authority (Pension Fund) Regulations, 2026 [Schedule 4]
Income-tax (Second Amendment) Rules, 2026 [Preamble]

Income-tax (Second Amendment) Rules, 2026 [Rule 1]

Income-tax (Second Amendment) Rules, 2026 [Rule 2]

Income-tax (Second Amendment) Rules, 2026 [Rule 3]

Income-tax (Fourth Amendment) Rules, 2026 [Preamble]

Income-tax (Fourth Amendment) Rules, 2026 [Rule 1]

Income-tax (Fourth Amendment) Rules, 2026 [Rule 2]

Income-tax (Fifth Amendment) Rules, 2026 [Preamble]

Income-tax (Fifth Amendment) Rules, 2026 [Rule 1]

Income-tax (Fifth Amendment) Rules, 2026 [Rule 2]

Income-tax (Sixth Amendment) Rules, 2026 [Preamble]

Income-tax (Sixth Amendment) Rules, 2026 [Rule 1]

Income-tax (Sixth Amendment) Rules, 2026 [Rule 2]

Income-tax (Seventh Amendment) Rules, 2026 [Preamble]

Income-tax (Seventh Amendment) Rules, 2026 [Rule 1]

Income-tax (Seventh Amendment) Rules, 2026 [Rule 2]

Income-tax (Third Amendment) Rules, 2026 [Preamble]

Income-tax (Third Amendment) Rules, 2026 [Rule 1]

Income-tax (Third Amendment) Rules, 2026 [Rule 2]

Ministry of Ports, Shipping and Waterways, Directorate General of Shipping and Mercantile Marine
Department, Nautical Wing, Group ‘A’ Posts, Recruitment Rules, 2026 [Preamble]

Ministry of Ports, Shipping and Waterways, Directorate General of Shipping and Mercantile Marine
Department, Nautical Wing, Group 'A' Posts, Recruitment Rules, 2026 [Rule 1. Short title and
commencement]

Ministry of Ports, Shipping and Waterways, Directorate General of Shipping and Mercantile Marine
Department, Nautical Wing, Group 'A' Posts, Recruitment Rules, 2026 [Rule 2. Application]
Ministry of Ports, Shipping and Waterways, Directorate General of Shipping and Mercantile Marine
Department, Nautical Wing, Group 'A' Posts, Recruitment Rules, 2026 [Rule 3. Number of posts,

classification and level in pay matrix]
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Ministry of Ports, Shipping and Waterways, Directorate General of Shipping and Mercantile Marine
Department, Nautical Wing, Group 'A' Posts, Recruitment Rules, 2026 [Rule 4. Method of
recruitment, age-limit, qualifications, etc]

Ministry of Ports, Shipping and Waterways, Directorate General of Shipping and Mercantile Marine
Department, Nautical Wing, Group 'A' Posts, Recruitment Rules, 2026 [Rule 5. Disqualification]

Ministry of Ports, Shipping and Waterways, Directorate General of Shipping and Mercantile Marine
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Department, Nautical Wing, Group 'A' Posts, Recruitment Rules, 2026 [Rule 7. Saving]

National Highways Fee (Determination of Rates and Collection) (Third Amendment) Rules, 2026
[Preamble]

National Highways Fee (Determination of Rates and Collection) (Third Amendment) Rules, 2026
[Rule 1. Short title and commencement]

National Highways Fee (Determination of Rates and Collection) (Third Amendment) Rules, 2026
[Rule 2]

Indian Administrative Service (Pay) Fifth Amendment Rules, 2026 [Preamble]
Indian Administrative Service (Pay) Fifth Amendment Rules, 2026 [Rule 1]
Indian Administrative Service (Pay) Fifth Amendment Rules, 2026 [Rule 2]

Ministry of Ports, Shipping and Waterways, Development Wing, Assistant Director (Engineering),
Group ‘B’ Post, Recruitment Rules, 2025 [Preamble]

Ministry of Ports, Shipping and Waterways, Development Wing, Assistant Director (Engineering),
Group 'B' Post, Recruitment Rules, 2025 [Rule 1. Short title and commencement]

Ministry of Ports, Shipping and Waterways, Development Wing, Assistant Director (Engineering),
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Group 'B' Post, Recruitment Rules, 2025 [Rule 3. Method of recruitment, age-limit, qualifications,
etc]
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Ministry of Ports, Shipping and Waterways, Development Wing, Assistant Director (Engineering),
Group 'B' Post, Recruitment Rules, 2025 [Schedule]
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Central Board of Direct Taxes [Noti. No. S.R.O. 3461]
Central Board of Direct Taxes [Noti. No. 5/105/56-E.D.]
Central Board of Direct Taxes [Noti. No. S.R.0. 3715]
Central Board of Direct Taxes [Noti. No. S.R.0. 3716]
Central Board of Direct Taxes [Noti. No. S.R.0O. 3806]
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Ministry of Road Transport and Highways [Amendment in Notification No. S.0. 2489(E) Noti. No.
S.0.951(B)]

Ministry of Shipping [Ministry of Ports, Shipping and Waterways, Directorate General of Shipping
and Mercantile Marine Department, Nautical Wing, Group 'A' Posts, Recruitment Rules, 2026
Noti. No. G.S.R. 245(E)]

Ministry of Shipping [Ministry of Ports, Shipping and Waterways, Development Wing, Assistant
Director (Engineering), Group 'B' Post, Recruitment Rules, 2025 Noti. No. G.S.R. 248(E)]

Ministry of Skill Development and Entrepreneurship [Common Norms for Skill Development
Schemes Sixth Amendment, 2026 F. No. H-22011/2/2014-SDE (Vol. IV)-Part (3)]

Ministry of Statistics and Programme Implementation [Corrigendum Noti. No. S.0. 949(E)]

State Rules [31]

Bihar Nursing Cadre (Amendment) Rules, 2026 [Preamble]

Bihar Nursing Cadre (Amendment) Rules, 2026 [Rule 1. Short title, extent and commencement]

Bihar Nursing Cadre (Amendment) Rules, 2026 [Rule 2]

Bihar Nursing Cadre (Amendment) Rules, 2026 [Rule 3]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Forms]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Preamble]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 1. Title and commencement]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 10. Furnishing information of
activities]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 11. Procedure for provisional
registration of mental health establishments]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 12. Validity and renewal of
certificate of registration]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 13. Issue of duplicate certificate]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 14. Conditions for issue of
registration certificate for mental health professionals]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 15. Maintenance of digital register]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 16. Maintenance of on-line
registers]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 17. State Mental Health Review
Boards]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 18. Appointment of Chairperson
and members of Boards]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 19. Other disqualification for
Chairperson or member of Board]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 2. Definitions]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 20. Honorarium, allowance and
other terms and conditions of service of chairperson and member of Board]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 21. Accounts and audit]
Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 22. Annual report]
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Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 23. Audit of mental health
establishments]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 24. Inspection and inquiry]|

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 3. Constitution of the State
Authority]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 4. Appointment of non-official
members]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 5. Disqualifications for being
appointed as non-official members of the State Authority]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 6. Manner of appointment of non-
official members]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 7. The selection committee for
nomination of non-official members of State Authority]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 8. Terms of office and allowances
of non-official members of State Authority]

Himachal Pradesh Mental Healthcare Authority Rules, 2025 [Rule 9. Appointment of Chief Executive
Officer and other officers of the State Authority]

Meghalaya Foodstuffs (Display of prices by Catering Establishment) Order, 1982

Commissions [21]
Aerial Insights: The Role of Drone Forensics in Modern Investigations
Al Cybersecurity Conceptual Terminology Booklet

Analysis of the Information Technology (Intermediary Guidelines and Digital Media Ethics Code)
Amendment Rules, 2026

Cryptocurrency Forensics for Law Enforcement
Decoding Quantum Computing

Explanatory Note on Released FAQs for CSCRF and Cloud Adoption Framework for REs by SEBI
June

Exploratory Note on Deepfakes and Policy Considerations

Fraud and Risk Management in Digital Payments

IoT Security Best Practices

Raid Forensics Seizure, Acquisition and Reconstruction of Datacentre

State of Al Adoption for Cyber Security in Indian

Summary of DoT Directions on SIM Binding

Summary of India AI Governance Guidelines

Summary of Office of PSA&apos;s White Paper on Democratising Access to Al Infrastructure

Summary of Office of PSA's White Paper on Strengthening Al Governance through Techno-Legal
Framework

Policy Brief From Payments to Prosperity Expanding Credit on UPI to all Authorised Card Networks
India AT Governance Guidelines
Adopting the Framework: A Use Case Approach on Facial Recognition Technology
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Designing the Future of Dispute Resolution
National Strategy for Artificial Intelligence
Responsible Al

© EBC Publishing Pvt Ltd

-41 -


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003374899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003374900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003374901

-42 -

To get this list regularly join our:-
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